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Rise in dengue cases

F1219. DR. SANTAY SINH: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

{a) whether there has been rise in dengue cases in 2015 in comparison to last

few years;

{by il so, the State-wise number of cases registered during last two years and

current year in the country and the number of cases wherein patients had died;

{c) whether Government is aware that due to non-admission in hospitals of

Delhi, many dengue patients have died during the year; and

{d)y whether Government has any effective scheme to deal with dengue and, if

so, the details thereof and, if not, the reasons therefor?

THE MINISTER OF HEATTH AND FAMILY WELFARE (SHRI JAGAT PRAKASH
NADDA): (a) Number of cases of Dengue in 2015 were 99913 and these were 40571 in
2014 and 75808 in 2013.

{b) and (¢) The State wise number of Cases of Dengue and Deaths due to Dengue

during last three years is given in the Statement {See below).

Government of India has taken the following measures for prevention and control

of Dengue in the country:

Technical: Government of India provides Technical Guidelines to the States for
prevention and control of dengue, including clinical management of dengue cases.
Situation of Dengue and control activities are being monitored at higher level. Advisories
are issued to Chief Secretaries and State Health Authorities for intensification of vector
control activities. Review of the States by Secretary (HFW) through Video Conference
on 5th February, 2nd and 3rd March, 2016. IEC/BCC activities are carried out at National
and State level with media mix strategies focusing on source reduction and personal
protective measures. Situation is monitored through the reports and by visiting the

Hospitals.

Diagnosis is provided through Sentinel Surveillance Hospitals and Apex Referral

laboratories across the country.

Financial: Funds are provided by Government of India to the States for prevention
and control of vector bome diseases including Dengue to implement the public health

activities.

TOriginal notice of the question was received in Hindi.
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Statement

Sitate-wise Dengue Cases and Deaths reported in the country

Sl No. States 2013 2014 2015

Cases Deaths Cases Deaths Cases Deaths

1 2 3 4 3 6 7 8

L. Andhra Pradesh 910 1 1262 5 3159 2
2 Arunachal Pradesh 0 0 27 0 1933 1
3 Assam 4526 Z 85 0 1076 1
4 Bihar 1246 5 297 0 1771 0
5. Chhattisgarh 83 2 440 9 384 1
6. Goa 198 2 168 1 293 0
7 Gujarat 6272 15 2320 3 5590 9
8. Harvana 1784 5 214 2 921 13
9, Himachal Pradesh 89 2 2 0 19 1
10. Jammu and Kashmir 1837 3 1 0 153 0
11. Jharkhand 161 0 3 0 102 0
12. Karnataka 6408 12 3358 2 5077 9
13. Kerala 7938 2 2575 11 4075 25
14. Madhya Pradesh 1255 9 2131 13 2108 8
15. Meghalaya 43 0 0 0 13 0
16. Maharashtra 5610 48 8573 54 4936 3
17. Manipur 9 0 0 0 52 0
13. Mizoram 7 0 19 0 43 0
19. Nagaland 0 0 0 0 21 1
20. Odisha 732 6 6433 9 2450 2
21 Punjab 4117 2 472 8 14128 18
22. Rajasthan 4413 10 1243 7 4043 7
23. Sikkm 38 0 5 0 21 0
24, Tamil Nadu 6122 0 2804 3 4535 12

25. Tripura 8 0 6 0 40 0
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1 2 3 4 5 6 7 8
26. Telangana 0 0 704 1 1831 2
27 Uttar Pradesh 1414 5 200 0 2892 9
28 Uttrakhand R} 0 106 0 1655 1
29 West Bengal 5920 6 3934 4 8516 14
30, Andaman and 67 0 139 0 153 0
Nicobar Islands
31. Chandigarh 107 0 13 0 %6 1
32 Delhi 5574 6 995 3 15867 &0
33 Dadra and Nagar Haveli 190 0 &4l 1 1154 0
34 Daman and Diu 6l 0 46 0 165 0
35 Puducherry 2215 0 1322 1 77 0
ToraL 75808 193 40571 137 99013 220

Establishing ATTMS in Tamil Nadu

1220. DR. V. MATTREYAN: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

{a) whether Government has received letter from Hon’ble Chief Mimster of
Tamil Nadu to announce and expedite the formation of AIIMS in Tamil Nadu, if so, the

details thereof;

(by whether Government has instructed the concerned authorities of the Ministry
of Health and Family Welfare to give all necessary accordance and funds for the
speedy implementation of above said project in Tamil Nadu, if so, the details thereof;

and

{c) the concrete steps taken by Government to provide adequate financial and

medical logistic support to Tamil Nadu?

THE MINISTER OF HEATTH AND FAMILY WELFARE (SHRI JAGAT PRAKASH
NADDA): (a) Yes, letter has been received dated 17.02.2016.

{b) and (c) Yes, recently a letter from Hon’ble Chief Minister of Tamil Nadu has
been received through Prime Minister’s Office.

A Central Team has already visited all the five sites identified by the Government
of Tamil Nadu. The report of the Central Team is under consideration of this Ministry.



